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Handling Pathankot Terror Aftack

1352. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of HOME
AFFAIRS be pleased to state:

{a) whether it is a fact that Government has failed to handle properly the
Pathankot Terror Strike which is raising doubts on Government's preparedness and

lacking command and control structure, if so, the details thereof;

(b) the details of reasons for not taking stock of the situation by convening a

meeting of Cabinet Committee on Security; and
{c) how would Government defend its actions on the issue?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (¢) The Indian Intelligence Agencies
had been receiving inputs indicating efforts by the terrorist outfit Jaish-e-Mohammad
to infiltrate into India from Pakistan territory to carry out terrorist attacks on defence
/police establishments in India. Such intelligence inputs were shared with all the

stakeholders concerned and there was a heightened secunty alert.

The mitial information gathered by the Punjab Police before the terror attack on
Pathankot Air Base was shared with the Central Agencies and the local Army and
Air Force Officials. Thereafter, the interception of the mobile numbers robbed by the
terrorists disclosed that they were planning an attack on a defence establishment and,
accordingly, the security was further beefed up in the nearby defence establishments.

Consequent to a well planned, well coordinated and well executed anti-terrorist
operation by the security forces, all the terrorists involved in the attack were
neutralized without any loss of assets of the Indian Air Force, which was the main
target of attack by the terrorists. The Central Government was constantly monitoring

the operation from the begining.
Increase in incidents of rape and atrocities with SC/ST women

1353. SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether there is increase in incidents of rape and atrocities with the women

belonging to Scheduled Castes and Scheduled Tribes in the country;
(b) if so, the State-wise details thereof for the last five years;
{c) the action Government has taken to check such incidents; and

{d) the outcome of the action taken by Govemment?
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) As per information
provided by the National Crime Records Bureau (NCRB), State/UT-wise cases reported,
cases charge-sheeted, cases convicted, persons arrested, persons charge-sheeted and
persons convicted under rape (section 376 IPC) of women belonging to Scheduled
Castes and Scheduled Tribes during 2009-2014 is at Statement-I and II respectively
{(See below). NCRB has started collecting data on attempt to commit rape, assault
on women with intent to outrage her modesty and insult to the modesty of women
belonging to SCs and STs since 2014, which is at Statement-III and I'V respectively.

{c¢) and (d) There are specific Section/sub sections in the PoA Act as amended by
the Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities) Amendment
Act, 2015 (No.1 of 2016) which relate to offences of atrocities against women belonging
to Scheduled Castes and Scheduled Tribes and prescribe punishment of the offences.

As per the Seventh Schedule to the Constitution of India 'Police’ and "Public
Order’ are State subjects and, as such, the primary responsibility of prevention,
detection, registration, investigation and prosecution of crime, lies with the State

Govemnments/Union Territory Admimistrations.

Ministry of Home Affairs has issued Advisories dated 12th May, 2015 on
“Comprehensive approach towards crimes against women”, dated 1st April, 2010 on
“Measures needed to curb crime against Scheduled Castes/Scheduled Tribes” and dated
3rd February, 2005 on “Need for effective implementation of the Protection of Civil
Rights Act, 1955 and the Scheduled Castes and the Scheduled Tribes (Prevention of
Atrocities) Act, 1989” which are available at:

http:wwwmhanic. in/sites/upload filesimha/files/AdvisoryCompAppCrime  Against
Women 130515.pdf

httpwww.mha.nic.in/sites/upload files/imha/files/pdfiddvisorv-SCST 010610.pdf

httpwww.mha.nic.in/aper

Ministry of Social Justice and Empowerment also requests States/UTs from time to
time to implement provisions of the PCR and PoA Acts in letter and spirit and they
are also provided Central Assistance for effective implementation of the Acts, under a
Centrally Sponsored Scheme for implementation of the PCR and PoA Acts, which 1s
mainly for strengthenming of enforcement and judicial machinery, relief and rehabilitation
of victims of atrocities, incentive for inter-caste marriages where one of the spouses 1s
a member of a Scheduled Castes and awareness generation. A Committee under the
Chairpersonship of Union Minister for Social Justice and Empowerment which was
constituted in the year 2006 also reviews, from time to time, implementation status
of the PCR and PoA Acts in States/UTs. The Committee has so far held 22 meetings
wherein the implementation of the two Acts in 24 States and 4 UTs has been reviewed.
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Number of Cases Reported (CR), Cases Chargesheeted (CCS), Cases Convicted
{CON), Persons Arvested (PART), Persons Charge Sheeted (PCST),
Persons Convicted (PCVT) under Rape of STs

during 2010-2014

SLNo. State/UT CR CCS CON  PART PCST PCVT
2010
1. Andhra Pradesh 41 37 3 57 62 7
2 Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 1 0 0 3 0
4. Bihar 1 1 0 1 1 0
5. Chhattisgarh 98 86 14 136 136 13
6. Goa 0 0 0 0 0 0
7. Gujarat 19 21 1 35 36 1
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 18 7 3 9 7 4
12.  Karnataka 4 3 0 4 14 0
13, Kerala 13 21 1 21 31 1
14, Madhya Pradesh 308 284 67 414 411 130
15, Maharashtra 46 43 3 63 77 3
16. Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 42 47 4 60 59 6
21.  Punjab 0 0 0 0 0 0
22. Rajasthan 42 28 5 46 46 8
23, Sikkim 0 1 0 0 1 0
24, Tamil Nadu 0 0 1 0 0 2
25 Telangana
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SINo. State/UT CR CCS CON PART PCST PCVT
26.  Tripura 2 2 1 0 2 1
27, Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 1 1 0 1 1 0

Torar (States) 640 594 103 852 887 176

30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 0 0 0 0 0 0

Torar (Arr Inpia) 640 594 103 852 887 176

2011

1. Andhra Pradesh 46 37 3 66 60 3
2. Arunachal Pradesh 3 2 2 3 2 2
3. Assam 0 1 0 0 3 0
4. Bihar 1 2 1 2 2 4
3. Chhattisgarh Q0 0 20 123 122 30
6. Goa 0 0 0 0 0 0
7. Gujarat 20 15 2 31 29 2
8. Haryana 0 0 0 0 0 0
9 Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 27 19 6 28 22 3
12.  Karnataka 2 3 0 2 3 0
13, Kerala 109 42 3 50 43 1
14, Madhya Pradesh 306 297 62 460 450 82
15, Maharashtra 57 55 2) 82 84 2
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SLNo. State/UT CR CCS CON  PART PCST PCVT
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 45 33 4 39 41 9
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 50 34 7 51 51 3
23, Sikkim 0 0 1 0 0 1
24.  Tamil Nadu 3 0 0 3 0 0
25 Telangana
26.  Tripura 7 8 1 9 8 1
27.  Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 4 2 0 3 2 0

Torar (States) 770 645 114 952 922 148
30. A and N Islands 1 1 0 1 1 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 1 1 0 1 1 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delh UT 0 0 0 0 0 0
35 Lakshadweep 0 0 1 0 0 1
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 2 2 1 2 2 1

Totar (Arr Inpia) .55 647 115 954 924 149

2012
1. Andhra Pradesh 42 32 2 45 37 2
2. Arunachal Pradesh 0 1 0 0 1 0
3 Assam 0 2 0 0 2 0
4. Bihar 0 0 1 0 0 1
3. Chhattisgarh 118 114 38 154 150 38
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SLNo. State/UT CR CCS CON  PART PCST PCVT
6. Goa 0 0 0 0 0 0
7. Gujarat 21 20 0 38 33 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Tharkhand 5 11 3 4 6 2
12, Karnataka 4 4 0 11 11 0
13, Kerala 39 46 4 65 46 4
14, Madhya Pradesh 238 294 74 401 417 103
15, Maharashtra 56 54 3 85 85 4
16, Manipur 1 1 0 4 4 0
17, Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 70 49 7 59 63 3
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 59 43 6 43 43 5
23, Sikkim 1 1 1 1 1 2
24.  Tamil Nadu 2 3 0 2 3 0
25 Telangana
26.  Tripura 1 2 0 1 2 0
27.  Uttar Pradesh 2 2 0 4 4 0
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 20 20 0 24 25 0

Totar (States) 729 699 139 246 938 174
30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33, Daman and Diu 0 0 0 0 0 0
34, Delh UT 0 0 0 0 0 0
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SINo. State/UT CR CCS CON PART PCST PCVT
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 0 0 0 0 0 0

Torar (Arr Inpia) 729 699 139 946 938 174

2013

1. Andhra Pradesh 37 42 2 49 50 2
2 Arunachal Pradesh 1 1 0 1 1 0
3 Assam 0 0 0 0 0 0
4 Bihar 0 0 0 0 0 0
5. Chhattisgarh 112 118 12 167 164 20
6. Goa 0 0 0 0 0 0
7. Gujarat 34 35 1 54 56 1
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 15 14 2 10 10 2
12, Karnataka 19 17 0 17 14 0
13, Kerala 44 33 3 40 45 3
14, Madhya Pradesh 329 309 76 492 488 135
15, Maharashtra o1 76 3 131 103 5
16, Manipur 2 1 1 1 1 4
17.  Meghalaya 0 0 0 0 0 0
18, Mizoram 0 0 0 0 0 0
19.  Nagaland 6 2 0 11 5 0
20.  Odisha 58 55 2 67 63 4
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 83 54 5 78 78 9
23 Sikkim 0 0 1 0 0 2
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SLNo. State/UT CR CC5 CON PART PCST PCVT

24.  Tamil Nadu 2 1 0 1 1 0

25, Telangana

26.  Tripura 3 3 0 3 3 0
27.  Uttar Pradesh 2 2 0 2 2 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 9 5 0 8 7 0
Torar (States) 847 768 log 1132 1091 187
30, A and N Islands 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33.  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar (UTs) 0 0 0 0
Torar (Arr Inpia) 847 768 log 1132 1091 187
2014
1. Andhra Pradesh 17 7 0 13 6 0
2. Arunachal Pradesh 0 0 0 0 0 0
3 Assam 0 0 0 0 0
4. Bihar 0 0 0 0 0 0
3. Chhattisgarh 109 116 21 177 195 21
6. Goa 0 0 0 0 0 0
7. Gujarat 35 32 1 45 44 1
8. Haryana 0 0 0 0 0 0
9 Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 13 12 2 19 21 2
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SLNo. State/UT CR CCs CON  PART PCST PCVT
12, Kamataka 18 16 2 36 30 2
13, Kerala 42 37 5 43 34 5
14, Madhya Pradesh 399 393 174 575 576 227
15. Maharashtra 86 91 3 108 126 3
16, Manipur 0 0 0 0 0 0
17, Meghalaya 0 0 0 0 0 0
18. Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 76 64 2 85 85 4
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 85 58 13 83 82 13
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25 Telangana 32 22 1 60 40 1
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 11 8 1 8 11 2

Totar (STatES) 923 861 225 1262 1250 286
30, A and N Islands 1 0 0 1 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 1 0 0 1 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 2 0 0 2 0 0

Totar (Arr Inpia) 925 861 225 1264 1250 286

Source: Crime in India.
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Statement-IT

Number of Cases Reported (CR), Cases Charge Sheeted (CCS), Cases Convicted
{CON), Persons Arvested (PART), Persons Charge Sheeted (PCST),
Persons Convicted (PCVT) under Rape of SCs
during 2010-2014

SLNo. State/UT CR CCs CON  PART PCST PCVT
2010
1. Andhra Pradesh 100 88 9 156 123 15
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 1 0 0 1 0
4. Bihar 16 15 5 23 24 5
3. Chhattisgarh 44 45 14 61 62 15
o, Goa 0 0 0 0 0 0
7. Gujarat 34 32 4 60 57 7
8. Haryana 37 34 10 46 42 16
9. Himachal Pradesh 5 2 2 2 2 2
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 10 4 2 11 10 2
12, Karnataka 27 28 4 49 49 4
13, Kerala 77 66 5 92 99 5
14, Madhya Pradesh 316 299 78 427 419 104
15, Maharashtra 89 82 9 137 140 9
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19.  Nagaland 0 0 0 0 0 0
20, Odisha 51 6l 3 79 77 3
21. Punjab 18 9 0 25 18 0
22. Rajasthan 200 115 20 130 129 21
23, Sikkim 0 2 0 0 2 0

24.  Tamil Nadu 11 7 4 11 13 6
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SLNo. State/UT CR CCS CON  PART PCST PCVT

25, Telangana
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 311 261 182 540 433 300
28.  Uttarakhand 3 4 7 3 4 9
29 West Bengal 1 0 0 0 0 0
Totar (States) 1350 1155 358 1852 1709 529
30, A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34,  Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar (UTs) 0 0 0 0 0 0
Torar (Arr Inpria) 1350 1155 358 1852 1709 529

2011

1. Andhra Pradesh 131 105 6 159 155 9
2 Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 1 0 0 2 0
4. Bihar 29 20 3 41 25 10
5. Chhattisgarh 40 40 14 54 54 21
6. Goa 0 0 0 0 0 0
7. Gujarat 45 32 2 50 52 2
8. Haryana 56 45 6 72 74 10
9. Himachal Pradesh 5 < 0 6 4 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 15 8 3 12 10 5
12, Karnataka 32 26 2 52 49 2
13, Kerala 106 86 9 111 104 9
14, Madhya Pradesh 327 311 80 470 482 103
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SLNo. State/UT CR CCS CON  PART PCST PCVT
15. Maharashtra 95 92 7 133 130 8
16.  Manipur 0 0 0 0 0 0
17, Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 35 31 6 45 46 4
21.  Punjab 9 7 1 15 13 1
22, Rajasthan 216 132 30 209 207 73
23, Sikkim 2 2 2 2 2 2
24.  Tamil Nadu 11 < 0 25 16 0
25 Telangana
26.  Tripura 2 1 0 3 1 0
27.  Uttar Pradesh 397 337 193 700 509 306
28.  Uttarakhand 3 2 6 < 5 14
29 West Bengal 1 1 0 1 1 0

Totar (States) 1557 1289 380 2165 1946 584
30, A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33, Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Totar (UTs) 0 0 0 0 0 0

Totar (At Inpia) 1557 1289 380 2165 1946 584

2012
1. Andhra Pradesh 104 97 4 132 136 7
2 Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 2 0 0 1 0
4. Bihar 39 39 5 47 47 5
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SINo. State/UT CR CCS CON PART PCST PCVT
5. Chhattisgarh 63 56 10 90 88 16
6. Goa 0 0 0 0 0 0
7. Gujarat 45 44 1 20 85 1
8.  Haryana 67 55 4 109 102 5
9. Himachal Pradesh 13 11 0 19 18 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 8 4 2 9 9 2
12.  Kamataka 43 35 2 42 38 2
13.  Kerala 99 80 2 132 121 3
14.  Madhya Pradesh 367 367 76 530 531 115
15.  Maharashtra 97 87 6 163 146 8
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18, Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0

20.  Odisha 79 55 3 69 68 1
21.  Punjab 12 9 2 8 11 3
22, Rajasthan 202 123 28 191 186 49
23, Sikkim 3 3 2 3 3 4
24, Tamil Nadu 34 24 1 41 41 1
25 Telangana
26.  Tripura 4 3 0 1 2 0
27, Uttar Pradesh 285 221 107 528 363 163
28.  Uttarakhand 5 3 4 < 4 2
29 West Bengal 7 3 0 3 3 0
Torar (Stares) 1576 1321 259 2212 2003 392
30, A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
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SLNo. State/UT CR CCS CON  PART PCST PCVT
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 0 0 0 0 0 0
Torar (Arr Inpria) 1576 1321 259 2212 2003 392

2013
1. Andhra Pradesh 114 73 14 117 117 13
2. Arunachal Pradesh 0 0 0 0 0 0
3 Assam 0 0 0 0 0 0
4. Bihar 63 55 3 72 71 4
5. Chhattisgarh 55 67 19 87 85 22
o, Goa 0 0 0 0 0 0
7. Gujarat 75 70 1 144 141 2
8. Haryana 131 114 15 205 208 32
9. Himachal Pradesh 13 16 4 25 25 5
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 6 6 0 4 4 0
12, Kamataka 67 57 3 92 86 3
13, Kerala 115 86 10 148 128 12
14, Madhya Pradesh 397 364 88 546 544 128
15, Maharashtra 179 154 6 285 257 3
16.  Manipur 1 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18. Mizoram 0 0 0 0 0 0
19.  Nagaland 0 0 0 0 0 0
20.  Odisha 99 71 2 98 87 2
21.  Punjab 22 18 5 26 25 9
22.  Rajasthan 294 167 79 242 241 62
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SLNo. State/UT CR CC5 CON PART PCST PCVT
23, Sikkim 0 0 4 0 0 1
24.  Tamil Nadu 28 18 2 29 27 3

25 Telangana

26.  Tripura 3 3 0 3 3 0
27.  Uttar Pradesh 391 304 114 755 511 157
28.  Uttarakhand 7 5 7 8 9 13
29 West Bengal 2 2 0 12 3 0

Totar (States) 2072 1635 376 2898 2572 433
30, A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 1 0 0 1 0 0

Torar (UTs) 1 0 0 1 0 0

Torar (Arr Inpia) 2073 1635 376 2899 2572 433

2014

1. Andhra Pradesh 6l 39 2 102 57 1
2 Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 37 39 7 48 52 14
5 Chhattisgarh 71 73 3 113 118 9
6. Goa 1 1 0 1 1 0
7. Gujarat 46 49 3 86 102 4
8. Haryana 102 95 11 127 134 24
9. Himachal Pradesh 11 7 2 14 7 3
10, Jammu and Kashmir 0 0 0 0 0 0

11. Jharkhand 13 7 2 10 7 2
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SLNo. State/UT CR CCS CON  PART PCST PCVT
12, Karnataka 66 66 3 89 96 6
13, Kerala 121 112 3 143 129 12
14, Madhya Pradesh 472 474 203 668 664 261
15.  Maharashtra 179 169 9 252 261 11
16. Manipur 1 0 0 1 0 0
17.  Meghalaya 0 0 0 0 0 0
18, Mizoram 0 0 0 0 0 0
19.  Nagaland 0 0 0 0 0 0
20.  Odisha 97 108 4 141 142 5
21.  Punjab 19 15 2 21 19 13
22.  Rajasthan 348 199 37 261 256 60
23, Sikkim 1 1 0 2 2 0
24.  Tamil Nadu 33 43 4 47 43 4
25, Telangana 87 58 1 145 94 1
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 459 365 109 874 664 160
28.  Uttarakhand 2 3 2 3 3 5
29, West Bengal 3 3 0 7 3 0

Totar (STatESs) 2230 1926 417 3155 2854 595
30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 3 3 1 4 4 4
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 3 3 1 4 4 4

Torar (Arr Inpia) 2233 1929 418 3159 2853 599

Source: Crime in India.
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Number of Cases Reported (CR), Cases Charge Sheeted (CCS), Cases Convicted
{CON), Persons Arrested (PART), Persons Charge Sheeted (PCST), Persons
Convicted (PCVT) under attempt to commit rape, Assault on Women
with intent to outrage her Modesty and Insult to the
Modesty of Women belonging to SCs under
POA Aet during 2014

SLNo. State/UT CR CCs CON  PART PCST PCVT
Attempt to Commit Rape
L. Andhra Pradesh 2 1 0 2 1 0
2 Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 3 2 0 2 2 0
5. Chbhattisgarh 0 0 0 0 0 0
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0
8. Haryana 7 6 1 6 6 1
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 5 2 0 4 2 0
12, Karnataka 1 1 0 1 1 0
13, Kerala 4 4 0 4 4 0
14, Madhya Pradesh 2 2 0 2 2 0
15, Maharashtra 1 1 0 1 1 0
16, Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18. Mizoram 0 0 0 0 0 0
19.  Nagaland 0 0 0 0 0 0
20.  Odisha 0 0 0 0 0 0
21.  Punjab 4 1 0 2 1 0
22. Rajasthan 22 9 1 10 10 2
23, Sikkim 0 0 0 0 0 0
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SLNo. State/UT CR CCS CON  PART PCST PCVT
24, Tamil Nadu 1 2 0 1 3 0
25, Telangana 3 3 0 5 3 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 32 20 0 42 28 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 0 0 0 0 0 0

Torar (States) 87 54 2 82 64 3
30, A & N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 0 0 0 0 0 0

Torar (Arr Inpia) 87 54 2 82 64 3

Assault on women with intent to outrage her Modesty
1. Andhra Pradesh 116 40 3 130 87 3
2. Arunachal Pradesh 0 0 0 0 0 0
3 Assam 1 0 0 0 0 0
4. Bihar 10 5 0 9 6 0
5. Chhattisgarh 45 47 4 59 57 4
o, Goa 1 0 0 0 0 0
7. Gujarat 50 47 0 83 82 0
8. Haryana 97 71 10 106 97 10
9 Himachal Pradesh 6 2 0 6 3 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 9 5 0 5 5 0
12, Kamataka 40 28 0 72 74 0
13, Kerala 61 21 0 55 38 0
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SLNo. State/UT CR CCS CON  PART PCST PCVT
14, Madhya Pradesh 694 682 59 878 867 66
15.  Maharashtra 352 294 11 567 493 17
16, Manipur 0 0 0 0 0 0
17, Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 149 45 0 74 67 0
21.  Punjab 3 7 0 3 3 0
22, Rajasthan 167 95 9 125 125 12
23, Sikkim 1 1 1 0 0 0
24.  Tamil Nadu 13 7 0 13 7 0
25 Telangana 65 34 0 147 107 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 427 347 16 754 603 30
28.  Uttarakhand 1 1 0 1 1 0
29 West Bengal 12 6 0 9 10 0

ToTar (STatEs) 2325 1791 113 3100 2737 142
30, A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT g1 18 0 23 19 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 21 13 0 23 19 0

Totar (At Inpia) 2346 1809 113 3124 2756 142

Insult to the Modesty of Women
1. Andhra Pradesh 25 7 0 23 9 0
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
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4. Bihar 0 0 0 0 0 0
5. Chhattisgarh 0 0 0 0 0 0
o, Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0
8. Haryana 2 1 0 1 1 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Tharkhand 0 0 0 0 0 0
12, Karnataka 0 0 0 0 0 0
13, Kerala 0 0 0 0 0 0
14, Madhya Pradesh 6 5 0 8 8 0
15, Maharashtra 6 3 0 < 4 0
16, Manipur 0 0 0 0 0 0
17, Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0

20, Odisha 0 0 0 0 0 0
21. Punjab 1 1 0 1 1 0
22, Rajasthan 0 0 0 0 0 0
23 Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25 Telangana 16 8 0 17 10 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 0 0 0 0 0 0

Totar (States) 56 25 0 55 33 0
30, A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
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33, Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar vr(3) 0 0 0 0 0 0
Torar (Arr Inpia) 56 25 0 55 33 0
Source: Crime in India.
Statement-IV

Number of Cases Reported (CR), Cases Charge Sheeted (CCS), Cases Convicted
{CON), Persons Arrested (PART), Persons Charge Sheeted (PCST), Persons
Convicted (PCVT) under attempt to commit rape, Assault on Women
with intent to outrage her Modesty and Insult to the
Moedesty of Women belonging to STs under
POA Aet dwring 2014

SLNo. State/UT CR CC5 CON PART PCST PCVT

Attempt to commit Rape

1. Andhra Pradesh 1 1 0 2 2 0
2 Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 0 0 0 0 0 0
5. Chbhattisgarh 0 0 0 0 0 0
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Tharkhand 1 0 0 1 0 0
12, Kamataka 0 0 0 0 0 0
13, Kerala 0 0 0 0 0 0
14.  Madhya Pradesh 5 5 0 5 5 0
15.  Maharashtra 0 0 0 0 0 0
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16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 2 1 0 1 1 0
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 11 6 1 7 7 1
23, Sikkim 0 0 0 0 0 0
24.  Tamil Nadu 0 0 0 0 0 0
25 Telangana 0 1 0 0 1 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 4 0 0 1 0 0

Torar (States) 24 14 1 17 16 1
30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delh UT 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar (UTs) 0 0 0 0 0 0

Torar (Arr Inpia) 24 14 1 17 16 1

Assault on women with intent to outrage her Modesty
1. Andhra Pradesh 29 7 0 25 9 0
2 Arunachal Pradesh 0 0 0 0 0 0
3. Assam 1 0 0 0 0 0
4. Bihar 1 1 0 3 3 0
5. Chhattisgarh 66 71 0 75 83 0
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6. Goa 0 0 0 0 0 0
7. Gujarat 17 15 0 33 32 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Tharkhand 5 4 0 < 4 0
12, Karnataka 9 9 0 19 22 0
13, Kerala 26 16 0 25 19 0
14, Madhya Pradesh 442 430 35 520 519 52
15, Maharashtra 118 91 3 143 127 3
16, Manipur 1 0 0 0 0 0
17, Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20, Odisha 40 20 0 32 30 0
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 51 24 2 34 34 3
23, Sikkim 1 1 0 3 3 3
24.  Tamil Nadu 0 0 0 0 0 0
25 Telangana 41 28 0 68 42 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 14 8 0 31 31 0

Totar (States) 862 725 40 1021 963 66
30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33, Daman and Diu 0 0 0 0 0 0
34, Delh UT 0 0 0 0 0 0
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35,  Lakshadweep 0 0 0 0 0 0
36.  Puducherry 1 1 0 0 1 0

Torar (UTs) 1 1 0 0 1 0
Torar (Arr Inpia) 863 726 40 1021 964 66

Insult to the Modesty of Women

L. Andhra Pradesh 4 3 1 3 3 1
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 0 0 0 0 0 0
5. Chbhattisgarh 0 0 0 0 0 0
o, Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Tharkhand 0 0 0 0 0 0
12, Karnataka 0 0 0 0 0 0
13, Kerala 0 0 0 0 0 0
14, Madhya Pradesh 3 3 0 3 3 0
15, Maharashtra 2) 2 0 2 2) 0
16. Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20.  Odisha 3 0 0 0 0 0
21. Punjab 0 0 0 0 0 0
22, Rajasthan 0 0 0 0 0 0
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25 Telangana 3 0 0 6 0 0
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26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 1 0 0 0 0 0

Totar (States) 16 8 1 14 8 1
30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35,  Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Totar (UTs) 0 0 0 0 0 0

Totar (Arr Inpia) 16 8 1 14 8 1

Sowrce: Crime in India.
Lack of infrastructure/facilities at police stations in Delhi

1354, SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether it is a fact that there are several police stations in Delhi which
are not equipped with requisite infrastructure for monitoring law and order in their

respective jurisdiction, if so, the details thereof,

{b) whether it 1s also a fact that the required infrastructure/Tacilities for the

police personnel are inadquate in Bindapur police station, Delhi; and
{c) if so, by when such infrastructure/facilities Government is going to provide?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) Delhi Police has reported that
all police stations in Delhi are equipped with requisite infrastructure for monitoring

law and order in Delhi and all basic amenities are alsc available therein.

{b) The Police Station Bindapur is presently running in porta cabin and is

equipped with all requisite infrastructure for monitoring law and order.

{c) Does not arise.



